
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

SITTING AT NEW DELHI 

ORIGINAL APPLICATION NO. 66.1 OF 2024 

UNDER SECTION 18 (1) READ WITH SECTION 14 OF NATIONAL GREEN TRIBUNAL ACT- 2010 

IN THE MATTER OF: 

TAMILNADU FLY ASH BRICI<S AND BLOCJ<S MANUFACTURERS ASSOCIATION 

... PETITIONERS 

VERSUS 

UNION OF INDIA & OTHERS ... RESPONDENTS 

Sr. Particulars Page no. 

No. 

1. ADDITIONAL DOCUMENTS FILED ON BEHALF OF THE PETITIONER IN VIEW OF 

THE ORDER DATED 31.05.2024 OF THIS HON'BLE TRIBUNAL IN THE PRESENT 

APPEAL. 

1. ORDER DATED 02.09.2024 OF THE HON'BLE SUPREME COURT IN t-4 
CIVIL APPEAL NO. 5808/2023 "TITLED AS UNION OF INDIA v. 

AMRAVATI FLVASH BRICKS MANUFACTURES ASSOCIATION". 

2. NEWS PAPER CUTTINGS DEPICTING THE REPORTS AND THE ROLE OF 5-b 
FLVASH BRICKS INDUSTRIES IN CONTOLING THE HARM CAUSED BY 

THE FLVASH TO THE ENVIRONMENT 

APPLICANT 

Place: New Delhi 

Dated:D:/.09.2024 Al<hil P. Chhabr 

D/3014/1999 

Ritu Chhabra 

D/157/2000 

For acROSS LEGAL 

Advocates & Solicitors 

Chamber no. 522, Sth Floor, D-Biocl<, 

Supreme Court Additional Building, New Delhi 

M:9810429362,9871693949 

E-mail: CROSSLEGAL12@GMAIL.COM 
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UNION OF INDIA 

1 

IN THE SUPREME COURT OF INDIA 
CIVIL APPELLATE JURISDICTION 

Civil Appeal No(s). 1508/2023 

VERSUS 

AMARAVATI FLY ASH BRICKS MANUFACTURERS 
ASSOCIATION & ORS. 

0 R D E R 

Appellant(s) 

Respondent(s) 

1. The impugned judgment and order being interim in. 

nature, we are not inclined to interfere with the same. 

However, let the National Green Tribunal (NGT} decide the 

original application as expeditiously as possible, 

preferably within 06 months from the date of receipt of a 

copy of this·o~der. 

2. Mr. Dama Seshadri Naidu, the learned· senior counsel 

appearing for the respondent(s) has no objection if the 

interim order d•ted 24.02.2023, passed by this Court, is 

continued till the pendency of the original Application 

before the NGT. ordered accordingly. 

3. Ms. Aishwarya Bhati, learned ASG also submits that in 

the meanwhile, subsequent developments have also taken 

place. Let the same be also considered by the NGT. 
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4. Subject to the above, the Civil Appeal stands 

dismissed. 

5. Pending ·application(s), if any, shall stand closed 

including the application (IA No. 22e98S/2e23) seeking 

vacation of stay. 

I I I I I I I I I I I I I I I I I I I J I 

(BELA M. TRIVEDI) 

1 I I I I I I I I I I I I I I I I I I J I 

(SATISH CHANDRA SHARMA) 

New Delhi 
e2~ September, 2e24 
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ITEM N0.10 COURT N0.13 SECTION XVII 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Civil Appeal No(s). 1508/2023 

UNION OF INDIA 

VERSUS 

AMARAVATI FLY ASH BRICKS MANUFACTURERS 
ASSOCIATION & ORS. 

{IA No. 220988/2023 - VACATING STAY) 

Appellant(s) 

Respondent(s) 

@ 

Date : 02-09-2024 These matters were called on for hearing today. 

CORAM : 
HON'BLE MS. JUSTICE BELA M. TRIVEDI 
HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA 

For Appellant(s) Mr. Aishwarya Bhati, A.S.G. 
Mr. Gurmeet Singh Makker, AOR 
Ms. Nisha Bagchi, Adv. 
Mr. Sridhar Potaraju, Adv. 
Mr. Siddhanth Kohli, Adv. 
Mr. Shreeyash u Lilit, Adv. 

For Respondent{s) Mr. Dama Seshadri Naidu, Sr. Adv. 
Ms. Pankhuri Bhardwaj, Adv. 
Mr. Abhiyudaya Vats, Adv. 
Mr. Deepak Sharma, Adv. 
Ms. Bhavana Duhoon, AOR 

Mr. Sumi t Kumar, AOR 

Mr. Pai Amit, AOR 
Mr. Nikhi l Pahwa, Adv. 
Mr. Tathagata Dutta, Adv. 

Ms. Rani Mishra, AOR 

Mr. Mandeep Kalra, AOR 
Ms. Anushna Satapathy, Adv. 
Ms. Chitrangada Singh, Adv. 
Mr. Yashas J, Adv. 

281



4 

UPON hearing the counsel the court made the following 
ORDER 

1. The Civi 1 Appea 1 stands dismissed in terms of the 

signed order. 

2. Pending application(s), if any, shall stand closed 

including the application ( IA No. 220988/2023) seeking 

vacation of stay. 

(NISHA KHULBEY) (MAMTA RAWAT) 
SENIOR PERSONAL ASSISTANT COURT MASTER (NSH) 

(Signed order is placed on the file) 
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There areover30,000 fly ash brick plants in India, and the target is
to increase themto llakh to makesizeablepenetration into the
claybrick market, says N. Bhanumathidas of the Institute forSolid
Waste Research and Ecological Balance (INSWAREB). FILE PHOTO
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io an un eiled a le

of measure 0 promote
eco-friendl ener sourc-
e in er et speech
the Ce eems to ha e
faile 0 pa attention to
the fl ash bri indus ,

.ch has shown remarka­
ble po ential in reducing
carbon footprin .

Studies on clima e
change say ev ry single
tonne of carbon emission
has a social cost between
180 and 800. However,

the fly ash bri industry,
with capacity of hre mil­
lion bricks a year, has po­
tential to bring down car­
bon footprin t by 723
tonnes a year, l ad ing t
social cost saving
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ges uKe Amutaatap'11rttli;l 
palem, ani:l ·····~~ ........ 
lem, .. caUsing c<;>ncern 
residents. . 

He ,said that the 
vernm:ent stands 
mer's ~d will 1Jn1v 11:ze 
Sary: assistance and coznpl~jl:.\ 
sati6h for the crops that we~ 
daznaged. • 

';We will carry out a co ~ .: 
prehimsive sm·vey of the fi;. 
elds and take necessary steps 
topayc_ompensation tothear. 
fec'ted farniers," he said and 
directep energy departmen't 
officials to immediately add. 
ress the situation to allay the 
concerns of local l<esld~nts 
and farmers. 
· The thermal l)lnnt has a 

3x800 MW ash pond SPl''E!ad 
overlOOncres, used for the sto­
rage and drying of wet nsh. rt 
is periodically emptied using 
trucks. The recent rains, no-: 
·wevet; led to wutertos1.mg, 
which is now being maP.{lged 
by authorities to vrote'ct the 
environment, APGENCOoffi· 
cilllssnid. , 

Authorities llaye htfot med 
the minister th~t they 1m tn· 
king mei.\Sures to control st.Je· 
pages and uddort that rostora· 
t!on WOl'ksnreongoing on wM· 
footing under the guidance of 
experts ftom lndian Institnto 
of 1'eclmology.Cheuual. 
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